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Wrinten Anywers 7

Project Allowance to the Employets
of A. G., Bibar Posted In
Ranchi City

175. SHRI P. K. GHOSH: will
the Minister of FINANCE be pleased to
state :

(a) whether employees of the Officc of
the Accountant General, Bihar posted in
Ranchi City have been demanding project
allowance and have made repeated repre-
sentations 10 Government in this regard ;
and

(b) if so, whether any decision has been
taken in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) and (b). The
employees of the A.G., Bihar asked for the
grant of Project Allowance to the entire staff
of that office,

Government sanctioned the Project
Ajlowance upto 28th February, 1970 to the
Audit stafl’ actually employed on concurrent
audit of the Project and residing within the
Project area or in a nearby locality. The
Project Allowance was not sanctioned (o the
staff of thc A.G., Bihar, as they were not
employed for the work of the Project and it
was not admisstble to them.

Demand for Project Allowance to
Employees of Nationalised Banks,
Ranchi

{76, SHRI P, K. GHOSH : will
thc Minister of FINANCE be pleased to
state :

(a) whether the employees of the
Nationalised bank living in Ranchi made a
representation to the Prime Minister on the
21st February, 1971 when she visited Ranchi,
for the grant of projcct allowance 1o all the
employees of the nationalised banks posted
in Ranchi City ; and

(b) if so, whether Government have
taken any deeision in the matter ?

THE MINISTER OF FINANCE (SHRI
YASHWANTRAO CHAVAN) : (a) and (b).
The Prime Minister had received a repre-
sentation of the Ranchi District Bank Em-
ployees Association, forwarded by the
Honourable Member., As the grant of
allowances to bank emplovees is governed





